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(u) ~ ~ ~ ~~; 'lfR: 

(~) ~ ~ ~ f.!;a;{ ~ ~ 
IIiT W;m: ~ ? _ ~ ~ '*'~ ~~ft'n ~ 
~ ~ ~..Q\' (.n ~ ~): 
(if;) ~ (~). 1-4-1966 if 27.204 
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~~I 
Demand for Representation for 

Haryana on Syndieate of PD-
jab UDlversity 

4612. SHRI RAM KISHAN GUPTA: 
Will the Minister of EDUCATION 
AND YOUTH SERVICES be pleas-
ed to state: 

(a) whether Government halVe .re-
ceived a copy of the resolution 
adopted by the Haryana college 
Teachers' Union demanding ~ per 
cent representation for Haryana on 
the Syndicate of the Punjab Univer-
sity; and 

(b) if so, action taken thereon? 
THE MINISTER OF EDUCATION 

AND YOUTH SERVICES ('DR. 
V.K.R.V. RAO): (a) No such resolu-
tion has been received by the Central 
Government from the Haryana Col-
lege Teachers' Union. 

(b) Does not arise. 

InstaUatlon of Idol in JalkaDdeswar 
Temple 

4613. SHRI N. SHIVAPPA: Will 
the Minister of EDUCATION AND 
YOUTH SERVICES be pleased to 
state: 

(a) whether the Government of 
Tamil Nadu have arrived at any 
decision regarding the proposal made 
by Hindus to allow them to place 
an idol in tHe old Jalkandeswar Tem-
ple, in the Historical fort of Vellore 
where a mosque and a church are 
also situated; and 

(b) if so, the details thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND 
YOUTH SERVICES (SHRIMATI 
J~HANARA JAIPAL SINGH): (a) 
Smce the J alkandeswar temple is a 
Centrally protected monument, the 
Government of Tamil Nadu had asked 
the Central Government's permission 
for installing. an idol in the temple. 
The permission has not been granted 
as at the time of being declared a 
monument of national importance it 
was not in religious use. 

(b) Does not arise. 

Employees or IIiDdustan Shipyard 
Ltd. not getting any Money after 

Loan Deductious 
4614. SHRI N. SHIVAPPA: Will 

the Minister of SHIPPING AND 
TRANSPORT be pleased to state: 

(a) whether it is a fact that a num-
ber of workers of the Hindustan 
Shipyard Ltd .. who had taken loans, 
are not getting any money after the 
deduction of the loan instalments 
from their pay; and 

(b) if so. whether Government 
proposed to take any sympathetic 
view in this respect? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS, AND IN THE 
MINISTERY OF SHIPPING AND 
TRANSPORT (SHRI IQBAL SINGH): 
(a) and (b). No, Sir. Under Uie Pay-
ment of Wages Act, deductions re-
coverable from the wages of workers 
including loans should not exceed 
75 per cent of their earnings and 
they should receive the remaining 
25% of their llay in cash. The Hin-
dustan Shipyard Limited are com-
plying with thie statutor requirement. 

Popularising Mountaineering 

4615. SHRI N. SHIV APPA: Will 
the Minister of EDUCATION AND 
YOUTH SERVICES be pleased to 
state: 

(a) the steps Government propose 
to take to popularise mountaineering 
among the youth of the country; 




